IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :07-03-2026

07.03.2026

Date

CRLMP- Order Dtd. 2026-03- [WRIT
15992/2026(07.03.2026 |0 o0 J. C. BARAL oc BRANCH-2

BLAPL- Order Dtd. 2026-03-
15993/2026(07.03.2026 |11 '0,0 /50p5 |S- CHOUDHURY oc

BLAPL- Order Dtd. 2026-03-
15994/202607.03.2026  |[7%5 0o |S. CHOUDHURY os

BLAPL- Order Dtd. 2026-03-
15995/2026(07.03.2026 |10 h0oc  |S. CHOUDHURY oc

BLAPL- Order Dtd. 2026-03-
15996/202607.03.2026 | o |H. K. PATRA oe

BLAPL- Order Dtd. 2026-03-
15997/2026(07.03.2026 | 07'0g hgps  |B- S- SWAIN oc BAIL-2

BLAPL- SRINIBASH Order Dtd. 2026-03-
15998/2026(07.03.2026 |11 00 0005 IMOHANTY oc BAIL-2

BLAPL- JADUNATH Order Dtd. 2026-03-
15999/202607.03.2026 ' "'0 o |orapuan oc

BLAPL- JADUNATH Order Dtd. 2026-03-
16000/2026(07.03.2026 |0 ooe | Spanian os

ABLAPL- Order Dtd. 2026-03-
6001/202607.03.2026 1500 |S BEHERA oc BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-03-
16002/2026(07.03.2026 |7\ |GANESH SAHOO 3 e

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16003/2026(07.03.2026 (107 S0, |SK SAHOO 5 o5

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16004/2026(07.03.2026 [ '~ ' o |PK MOHANTY 3 os BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-03-
6005/2026(07.03.2026  |g /. |SARADA NAYAK 5 os BAIL-1

BLAPL- COURT NO. [Order Dtd. 2026-03-
6006/202607.03.2026 | /0,0, |SARADA NAYAK 5 e

ABLAPL- COURT NO. [Order Dtd. 2026-03-
16007/202607.03.2026 (oo o o G JAYASINGH 3 oLD os BAIL-2
16008/202607.03.2026 | ABLAPL- SR SAHOO COURT NO. [Order Dtd. 2026-03- [BAIL-2




946/2026 3 OLD 05
16009/2026(07.03.2026 252?58;6 MC MOHANTY oo e ggder btd. 202603~ lpp1p 5
16010/2026 (07.03.2026 ?ggégg;6 SP MOHAPATRA ooRs e ggder btd. 2026-02- g,y
16011/2026(07.03.2026 ?§Z§§g£6 L SAHOO SOURT NO. [rder Dtd. 2026-02= |parr-2
16013/2026(07.03.2026 ?3253;2025 PK BARIK ooRE e ggder btd. 2026-03- lpp1p 5
16014/2026(07.03.2026 o207 O |a SAHOO COURT NO. |Order Dtd. 2026-03-
16015/202607.03.2026 522535025 PK MOHANTY gogig NO. ggder Dtd. 2026-03-
16016/202607.03.2026 233535025 D NAYAK gogig NO. ggder btd. 2026-03- lgprp
16018/202607.03.2026 2124255025 SS PATTANAYAK gogig NO. ggder btd. 2026-03~ lpprp 4
16019/202607.03.2026 232535025 PK MOHANTY gogig NO. ggder Dtd. 2026-03-
16022/2026 (07.03.2026 2?2?3;025 B BARIK oonE e ggder btd. 2026-03- gy
16023/202607.03.2026 D70 BB MALLICK COURT NO. |Order Dtd. 2026-03-
16024/2026(07.03.2026 D120 o |PK PANT COURT NO. |Order Dtd. 2026-03-
16025/2026 07.03.2026 %ﬁg;m% AK NAYAK gogig NO. ggder btd. 2026-03~ lpp1p 4
16026/2026(07.03.2026 7520 . |SK BEHERA COURT NO. |Order Dtd. 2026-03-
16028/2026 (07.03.2026 fi?i§;2025 BK DALAI COURT NO. (Order DEd. 2026-03-
16030/2026 (07.03.2026 ?2?58;2025 AK NAYAK SoORE e ggder btd. 2026-03- lpp1pg
16031/2026(07.03.2026 ?2?5?;2025 BK DAS COURT NO. |Order Dtd. 2026-03-
16033/2026 (07.03.2026 f§§§§}2025 MR SAHOO CogRT MO ggder Dtd. 2026-03-
16034/2026(07.03.2026 D200 |PK MOHANTY COURT NO. |Order Dtd. 2026-03-
16035/202607.03.2026  |[BLAPL- BB MALLICK COURT NO. [Order Dtd. 2026-03-




13723/2025 3 OLD 05

16037/2026 (07.03.2026 53353;024 HK DAS CogRT NO- ggder Dtd. 2026-02-
6041/202607.03.2026 T |BR DALAT COURT NO. [Order Ded. 20267027 lgprr-
16042/2026 (07.03.2026 ?32352526 D SWAIN COURT NO. Order Dtd. 2026702 lpprpg
16043/2026(07.03.2026 Zz£§>;026 .N.MOHAPATRA COURT NO.|Order Dtd. 2026-02-

WRIT
16047/2026 (07.03.2026 25é3;526 C. TRIPATHY COURT MO ggder Dtd. 2026-02- ?§?$§SION_

BENCH-1)
16048/2026(07.03.2026 gi£$>5026 DASH COURT No. |Order Dtd. 2026-03-
16049/2026 (07.03.2026 22532626 K. MISHRA CQURT NO. (Order Dtd. 2026-05-
16050/20261(07.03.2026 ?121(3}5026 K. DAS SgURT NO. ggder Dtd. 2026-03- YgiigCH_5
16051/2026(07.03.2026 giig};OZG SAHOO ggURT NO. ggder Dtd. 2026-02-
16052/2026 (07.03.2026 ggéj};OZG SWAIN COURT NO. ggder Dtd. 2026-03-
16053/2026 (07.03.2026 giég};o26 BEHERA COURT NO. 0rder Dtd. 2026-03- WRIT
16054/2026(07.03.2026 gséi};OZG PATNATK ggURT NO. ggder Dtd. 2026-03- giiECH—6
16055/2026(07.03.2026 ggég>2026 SAMAL ggURT NO. ggder Dtd. 2026-03-
16056/2026/07.03.2026 ?5;22;2024 K. ROUL ggURT NO. ggder Dtd. 2026-03-
16057/2026(07.03.2026 25é§}5026 K. DAS ggURT NO. ggder Dtd. 2026-03-
16058/2026(07.03.2026 gf§g>;026 SAHOO ggURT NO. S;der Dtd. 2026-02- giigCH_B
16059/2026 (07.03.2026 gs;s;;2025 SAHU COURT NO. 0rder DEd. 2026-03- WRIT
16060/2026(07.03.2026 ?5552;2017 K SWAIN ggURT NO. 8gder Dtd. 2026-03- EE;ECH—3

1




BLAPL- COURT NO. Order Dtd. 2026-03-
16066/2026(07.03.2026 |27 |P.K.MOHANTY 0 o
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
6067/2026(07.03.2026 oo /)0 |s. K. PRADHAN = o N ANCH 3
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
6068/2026(07.03.2026 oo /S)° o |s. K. PRADHAN = o orvrsTon !
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
6069/202607.03.2026 [foo)” o |s. K. PRADHAN = o N ANCH-S
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
6070/2026(07.03.2026 7o <)° o |s. K. PRADHAN = o orvrsTon !
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
6071/2026(07.03.2026 oo <> |s. K. PRADHAN = o N NCHA1
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16072/2026(07.03.2026  [io0=)” o |s. K. PRADHAN > o o NCH-g
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16073/2026(07.03.2026 70 05)° o |s. K. PRADHAN o o o cE_c
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16074/2026(07.03.2026 1, 0<)° o |s. K. PRADHAN = o N NCH_ 6
CRLMC- SARBESWAR COURT NO. Order Dtd. 2026-03-
16079/2026(07.03.2026 o5 U [SRERS Soons o
COURT NO. |order Dtd. 2026-02- |SECOND
16080/2026/07.03.2026  |SA-91/2001 |D NAYAK oo o S
CRLMP- SAROJ KUMAR COURT NO. Order Dtd. 2026-03-
16081/2026(07.03.2026 |5V e ooy o
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16084/2026(07.03.2026 1) (5)° |D.BARIK oo o N NCH. 7
ABLAPL- COURT NO. |order Dtd. 2026-03-
6085/202607.03.2026 (oot SARAT DASH SO o BATL-2
COURT NO. Order Dtd. 2026-03- |WRIT
16086/2026(07.03.2026  |CMP-250/2026 |A.S.PATRA SO o N NCH 3
16087/202607.03.2026  |CMP-93/2025 |R.R.DAS COURT NO. Order Dtd. 2026-03-
3 OLD 05
ABLAPL- COURT NO. Order Dtd. 2026-03-
6088/2026(07.03.2026  "UNTNC o |SaRAT DasH SO o
CRLMC- COURT NO. Order Dtd. 2025-12- |CRIMINAL
16089/2026(07.03.2026 o 40 |p.p.DALAT oo o .




CONTC- COURT NO. |Order Dtd. 2026-03-
16090/2026(07.03.2026 050 |p D BISWAL oo o CONTEMPT
16091/202607.03.2026 |CMP-385/2026 |A.MOHANTY COURT NO. Order Dtd. 9339-12-
2 OLD 31
COURT NO. Order Dtd. 9999-12- |[WRIT

16092/202607.03.2026 |CMP-353/2026 |P.K.MOHANTY oo o N NCH_ 6

CRLMC- COURT NO. Order Dtd. 2026-03-
16094/2026(07.03.2026 |50 U0 P.K.ROUTRAY oo o

CRLMC- COURT NO. |Order Dtd. 2026-03- |CRIMINAL
16095/2026(07.03.2026 oo B.B.ROUT oo o .

ABLAPL- COURT NO. Order Dtd. 2026-03-
16096/2026(07.03.2026 2ot e pas oy o

CONTC- COURT NO. |order Dtd. 2026-03-
16097/2026(07.03.2026  [SCN0C0 IR ¢ MUDULT s o

ABLAPL- COURT NO. Order Dtd. 2026-03-
16098/2026(07.03.2026  "PATRC o |saRaT DasH s o

CRLMP- COURT NO. Order Dtd. 9999-12-
16099/202607.03.2026 S5 PC P.BASTIA : o

ABLAPL- COURT NO. Order Dtd. 2026-03-
16100/2026(07.03.2026 20T e pas ; o BATL-1

CRLMP- COURT NO. |order Dtd. 2026-03-
16101/2026(07.03.2026 55070 A.B.MALLICK ; o

WP (C) - COURT NO. |order Dtd. 2026-03-
16102/2026(07.03.2026 i 1)° o Ip samar : o

CRLMP- COURT NO. |order Dtd. 2026-03-
16104/2026(07.03.2026 |5 0UPC M.R.SAHOO ; o

ABLAPL- COURT NO. |order Dtd. 2026-03-
16105/2026(07.03.2026  [20AP0T SARAT DASH oy o

CRLMP- PADMA CHARAN COURT NO. Order Dtd. 2026-03- [WRIT
16106/2026107.03.2026 232/2026 PATTANAIK 3 OLD 05 BRANCH-2

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
6107/2026(07.03.2026 10 )" |p D BISWAL oy o o NCH_3

CRLMC- COURT NO. Order Dtd. 2026-03-
16108/2026(07.03.2026 o000 R.K.MALLICK SO o

ABLAPL- COURT NO. Order Dtd. 2026-03-
16109/202607.03.2026 [t P pas Soons o

WP (C) — COURT NO. Order Dtd. 2026-03- [WRIT
6110/2026(07.03.2026 [y /C17 . |s MOHARANA o o N ANCH. 7

CRLMC- COURT NO. Order Dtd. 2026-02- |CRIMINAL
6111/202607.03.2026 |00 G.B.PARIDA o o .

ABLAPL- COURT NO. Order Dtd. 2026-03-
6112/202607.03.2026 "o e pas = o

CRLMC- COURT NO. |order Dtd. 2026-02-
16113/20261(07.03.2026 3651/2025 B.R.SETH 23 27

WP (C) - COURT NO. |order Dtd. 2014-01-
6114/2026(07.03.2026 [ 1007 . |s K PAL - o




CRLMP- BIJAYA KUMAR COURT NO. Order Dtd. 2026-02-
16115/2026|07.03.2026 175/2026 SAHOO 1o 57

ABLAPL- COURT NO. Order Dtd. 2026-03-
16116/2026|07.03.2026 1219/2026 S BEHERA 12 05 BAIL-2

WP (C) - COURT NO. Order Dtd. 2026-03-
16117/2026|07.03.2026 27499/2024 S. R BARIK 12 06

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16119/2026|07.03.2026 3285/2026 A K ACHARYA 12 06 BRANCH-6

WP (C) - DARPANARAYAN COURT NO. Order Dtd. 2026-03- |WRIT
16120/2026107.03.2026 3285/2026 PATTNAYAK (SPC) 12 06 BRANCH-6

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16121/2026/07.03.2026 1832/2023 G C JENA > OLD 26 BRANCH-6

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16125/202607.03.2026 38226/2023 S K RATH > OLD 05 BRANCH-6

WP (C) - COURT NO. Order Dtd. 5000-01-
16127/2026|07.03.2026 18939/2024 M R SAHOO > OLD 01

WP (C) - COURT NO. Order Dtd. 2026-03-
16129/2026/07.03.2026 24669/2024 |T PANDA 2 OLD 05

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16132/2026|07.03.2026 31673/2024 M R BARIK 5 OLD 06 BRANCH-8

WP (C) - COURT NO. |[Order Dtd. 2026-03-
16135/2026|07.03.2026 31881/2024 L MOHANTY > OLD 06

CONTC- COURT NO. Order Dtd. 2026-03-
16137/2026|07.03.2026 6626/2024 S SAHOO > OLD 06

WPC (OAC) - COURT NO. Order Dtd. 2022-12-
16138/2026|07.03.2026 1333/2016 G D SINGH 1 20 OA BraDChI

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16139/2026|07.03.2026 31624/2024 P CH DASH 1 06 BRANCH-4

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16140/2026|07.03.2026 31630/2024 P CH DASH 1 06 BRANCH-2

WP (C) - COURT NO. |[Order Dtd. 2026-03-
16141/2026|07.03.2026 5659/2026 A K SWAIN 1 o5

BLAPL- COURT NO. |[Order Dtd. 2026-03-
16142/2026|07.03.2026 10755/2025 C SAHU 1 05

CRLMC- COURT NO. Order Dtd. 2026-02- |CRIMINAL
16143/2026|07.03.2026 5266/2023 S CHOUDHURYI 1 26 MISC

ABLAPL- COURT NO. |[Order Dtd. 2026-03-
16145/2026|07.03.2026 1195/2026 P JENA 1 05

ABLAPL- COURT NO. Order Dtd. 2026-03-
16146/2026|07.03.2026 1192/2026 A MOHANTY 1 05 BAIL-1

ABLAPL- COURT NO. Order Dtd. 2026-03-
16147/2026/07.03.2026 3974/2025 J PRADHAN 1 05 BAIL-2




ABLAPL- COURT NO. Order Dtd. 2026-03-
16148/2026/07.03.2026 1214/2026 J PRADHAN 1 05

ABLAPL- COURT NO. Order Dtd. 2026-03-
6149/202607.03.2026 [, 27 BK SAHOO SO o

ABLAPL- COURT NO. Order Dtd. 2026-03-
6150/202607.03.2026  [,o07 K SAHOO S o

ABLAPL- COURT NO. Order Dtd. 2026-03-
6151/202607.03.2026 (007 JR SAHOO S o

ABLAPL- COURT NO. Order Dtd. 2026-03-
16152/2026(07.03.2026 oo U0 |AS PATKRAYA S o BATL-2

ABLAPL- COURT NO. Order Dtd. 2026-03-
6153/202607.03.2026  2UAT ik PATRA oy o BATL-1

ABLAPL- COURT NO. Order Dtd. 2026-03-
16154/202607.03.2026 0000 [sR STNGH oy o BATL-1

ABLAPL- COURT NO. Order Dtd. 2026-03-
6155/202607.03.2026 (e ) M BEHERA oy o

ABLAPL- COURT NO. Order Dtd. 2026-03-
16156/2026(07.03.2026 220 |SK JONED FAIZ oy o

ABLAPL- COURT NO. Order Dtd. 2026-03-
6156/2026(07.03.2026 DTS BB ROUT SO o BATL-1

ABLAPL- COURT NO. Order Dtd. 2026-03-
16159/2026(07.03.2026 2057 A. K. BEHERA SO o

WP (C) - COURT NO. |order Dtd. 2026-03—
6160/202607.03.2026 |\ )" [SARAT DASH oy o

WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
6163/202607.03.2026 (o )0 [p. K. PATRI - o N ANCH.3
16167/2026(07.03.2026 |RSA-116/2026 |KISHTISH ggURT NO. gider btd. 2026-03-

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
6168/202607.03.2026 1 )7 R K MOHABHOT o o o cE_c

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16169/202607.03.2026 )0 0)o o |A B MALLICK > o N NCH_

CRLMP- COURT NO. Order Dtd. 2026-03-
6170/202607.03.2026 |- 0 A.B.MALLICK o o

WP (C) - COURT NO. Order Dtd. 2026-03-
16171/2026/07.03.2026 3346/2026 A B MALLICK o1 07

MACA- COURT NO. Order Dtd. 2026-03-
6172/202607.03.2026 1o 05 S.K.SAHOO o o
16173/2026/07.03.2026 |CMP-93/2025 |H.K.MOHANTA E?URT NO. ggder btd. 2026-03-

COURT NO. Order Dtd. 2023-11- |SECOND

16174/2026/07.03.2026  |RSA-343/2010 L SAHOO o o oo

1




CRLMP- COURT NO. |Order Dtd. 2025-12-
6175/202607.03.2026 | /0”00 . |D.K.NAIK C. 5 o3
COURT NO. [Order Dtd. 2026-04- [SECOND
16176/202607.03.2026  |RSA-405/2023 R MALLICK C. 5 OLD 13 ADDEAL
WP (C) - COURT NO. Order Dtd. 2026-04- [WRIT
6177/202607.03.2026 | Soo0 000 |J SAHOO C. > 0 ERANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
6178/202607.03.2026 | o000 |J SAHOO C. > o1 ERANCH-S
BLAPL- BINDU SAGAR COURT NO. |Order Dtd. 2026-03-
16180/2026(07.03.2026 |70 oo [quan C. > oc
CRLMC- ASHOK KUMAR COURT NO. |Order Dtd. 2026-02-
16181/202607.03.2026 | S5000 oo (oo C. s s
CHIEF
CRLA- o |Order Dtd. 9999-12- |CRIMINAL
16182/202607.03.2026 | 00 S.PATTNAIK C. JUSTICE'S |4, ADDEAL
COURT
BLAPL- COURT NO. |Order Dtd. 2026-03-
16183/2026(07.03.2026 | 1000" o |A. K. BEHERA |C. ; oc
WP (C) - COURT NO. |Order Dtd. 2026-04-
6184/202607.03.2026 | o000 . |DP DASH C. > 24
WP (C) - COURT NO. Order Dtd. 2026-03-
16185/202607.03.2026 | -0~ 0 . |GC JENA C. > 30
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
6186/202607.03.2026 | gooto 0 |P.K.MISHRA C. > oc ERANCH- 17
WP (C) - COURT NO. Order Dtd. 9999-12-
16187/202607.03.2026 | o050 0, |G.C.JENA C. 5 OLD 31
WP (C) - COURT NO. Order Dtd. 2026-03-
16188/202607.03.2026 |, o000 50, [B. R. SENAPATI|C. 5 OLD oc
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16190/202607.03.2026 | 00 750 G. K. NANDA  [C. 5 OLD oc ERANCH-3
WP (C) - COURT NO. Order Dtd. 2026-04-
16191/2026(07.03.2026 | 0)o0,c  |T. SWAIN C. > 1
WP (C) - COURT NO. |Order Dtd. 2026-04-
16192/202607.03.2026 | o000 . |T. SWAIN C. > e
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16193/2026(07.03.2026 |00 o0, (B. R. SENAPATIC. > oc ERANCH- 7
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16194/202607.03.2026 | 1500, |A. PRADHAN C. . oe R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-03-
16195/202607.03.2026 | o000 0, |[P. K. MOHANTY |C. > oc
16196/2026(07.03.2026 WP (C) - S. K. MOHANTY |C. COURT NO. [Order Dtd. 2026-03- [WRIT




6477/2026 12 06 BRANCH-3

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16197/202607.03.2026 |70 0o [B DAS > oc

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH

16198/202607.03.2026 | o0 o0, |S. R. SINGH > o1 (DTVISTON
BENCH-2)

BLAPL- PRADEEP KUMAR COURT NO. |Order Dtd. 2026-03-
16199/202607.03.2026 |, ' 0 o DAS > oc

BLAPL- TAPAN KU. JENA COURT NO. |Order Dtd. 2026-03-
16200/202607.03.2026 |,." o0 o SAMANTA 15 oc BAIL-2

BLAPL- COURT NO. |[Order Dtd. 2026-03-
16201/202607.03.2026 | o S DASH 5 o

BLAPL- COURT NO. |[Order Dtd. 2026-03-
16202/202607.03.2026 |20 o G SAHOO 5 06

WP (C) - COURT NO. |Order Dtd. 2026-03-
16203/202607.03.2026 |, 000, [R. C. ROUT > oc

BLAPL- COURT NO. |[Order Dtd. 2026-03-
16205/202607.03.2026 | S0 0o MR SAHOO > oc

BLAPL- ASHIS KUMAR COURT NO. |Order Dtd. 2026-03-
16206/202607.03.2026 |50 oo [Tennn 5 oc

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
6207/202607.03.2026 | 1,550 00, |A. PAINAIK 5 oc ERANCH-1

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16208/202607.03.2026 |00 o |J LENKA 0 oc

ABLAPL- COURT NO. |Order Dtd. 2026-03-
6209/202607.03.2026 [/ 00, o |S BARIK 5 oc BAIL-1

WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16210/2026(07.03.2026 o' > |A. PARIDA 0 oc R ANCH- 1

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16211/202607.03.2026 |70 [HK PANDA > o: BAIL-2

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16212/202607.03.2026 |, o700 0, |A. PARIDA > oc ERANCEH-1

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16213/202607.03.2026 [ 7000 [S SAMAL > o:

ABLAPL- COURT NO. Order Dtd. 2026-03-
16214/202607.03.2026 |00 0, [HK PATRA > oc BATL-1

WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
16215/202607.03.2026 | oy 0o [P. K. PAL 1 0 ERANCH-€
16216/2026(07.03.2026 WP (C) - P. K. PAL COURT NO. [Order Dtd. 2026-04- [WRIT

1




30971/2025 21 10 BRANCH
(DIVISION |:
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
16218/2026(07.03.2026 10157 N. NAYAK o o o NCH_3
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
16219/2026(07.03.2026 1217 N. NAYAK - o N NCH_
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
16220/2026(07.03.2026 10T N. NAYAK - o o NCH_3
WP (C) - COURT NO. Order Dtd. 2026-02- [WRIT
16221/2026(07.03.2026 1017 o N. NAYAK - o N NCH.
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
16222/2026(07.03.2026 gV N GAYA - o o NCH_3
WP (C) - COURT NO. Order Dtd. 2026-03-
16223/2026(07.03.2026 b0 1T K. BISWAL - o
MACA- COURT NO. Order Dtd. 2026-03- |11SC:
16224/2026(07.03.2026 [0 K ROUT - o APPEAL
SEC.
MACA- COURT NO. Order Dtd. 2026-03- 1SC-
16225/2026(07.03.2026 008 BEHERA - o APPEAL
SEC.
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16226/2026(07.03.2026 ;015" DAS - o N ANCH.3
WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
16227/2026(07.03.2026  [goi0)” R. SAHOO - o o NCHD
WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
16226/2026(07.03.2026 ;200" NAYAK - o o NCH1
WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
16230/2026(07.03.2026 g2 0" R. BARIK - o N ANCH1
WP (C) - COURT NO. |order Dtd. 2026-01-
16231/2026(07.03.2026  7ooo)” R. SWAIN - o
WP (C) — COURT NO. Order Dtd. 2026-03- |WRIT
16233/2026(07.03.2026 |0/ 15)° K. PANDA - o o NCHD
WP (C) — COURT NO. Order Dtd. 2026-03- |[WRIT
16235/2026(07.03.2026 g (50 K. MALLICK - o N ANCH. 7
WP (C) — COURT NO. Order Dtd. 2026-03- [WRIT
16236/202607.03.2026 oo o) K. MOHANTY - o o NCH1
WRIT
WP (C) — COURT NO. Order Dtd. 2026-03- |BRANCH
16237/202607.03.2026 o) K. MOHANTY - o rvreTON
BENCH-2)
WP (C) — COURT NO. Order Dtd. 2026-03- |WRIT
16238/202607.03.2026 g1 K. MOHANTY - o o NCH-S

1




16239/2026(07.03.2026 [0/ 100" K. MOHANTY COURT NO. (Order Dtd. 2026-03-
16240/2026 (07.03.2026 2§£§}5026 K. MOHANTY COURT NO. |Ordex Dtd. 2026-03- WRIT
WRIT
16241/2026(07.03.2026 ZZ;S};026 K. MOHANTY COURT NO. |Order Dtd. 2026-03- ?i?gggION-
BENCH-1)
16242/2026(07.03.2026 gzég>5026 K. MOHANTY igURT NO. 8gder Dtd. 2026-03- giiECH—Z
16243/2026(07.03.2026 Zz§§>5026 K. MOHANTY COURT NO. Order Dtd. 202603~ WRIT =~
16245/2026(07.03.2026 gié§>5026 K. MOHANTY SSURT NO. ggder Dtd. 2026-03- giiECH—5
16247/2026(07.03.2026 ggégi;2024 K BISWAL igURT NO. ggder Dtd. 2026-03-
16248/2026(07.03.2026 giéf}5026 K. MOHANTY SSURT NO. ggder Dtd. 2026-03-
16249/2026(07.03.2026 ggégi;2024 R BARTK SSURT NO. ggder Dtd. 2026-03-
16251/202607.03.2026 ?5é2}2026 K. MOHANTY igURT NO. ggder Dtd. 2026-03-
16252/2026(07.03.2026 ggég;;2024 DAS SSURT NO. ggder Dtd. 2026-03-
16254/2026 (07.03.2026 2523}2026 K. MOHANTY COURT MO ggder Dtd. 2026-03- WRIT
16256/2026(07.03.2026 gzég>;026 K. MOHANTY COURT NO. Drder Dtd. 202603 I s
16259/2026(07.03.2026 QZ;§>;026 K. MOHANTY SOURT NO. Order Dtd. 2026703 IR o
16260/2026(07.03.2026 ?5251;2024 K JATI COURT No. |Order Dtd. 2026-03-
16261/2026(07.03.2026 gz;§>;026 K. MOHANTY igURT NO. 8gder Dtd. 2026-03-
16262/202607.03.2026 ?5251;2024 NAYAK COURT MO ggder Dtd. 2026-03-
16264/2026(07.03.2026 ?59(5)7;2024 SUNDAT igURT NO. (Sgder Dtd. 2026-03-




16266/2026(07.03.2026 ggégi;2024 G D MALLICK  [C.O. EEURT NO. ggder btd. 2026-03-
16268/2026(07.03.2026 ggig;;2024 J SAHOO c.o. EEURT NO. ggder btd. 2026-03-
16269/2026(07.03.2026 g§é§>5026 G C JENA c.o. igURT NO. ggder btd. 2026-03-
16276/2026(07.03.2026 §§SE>;026 G C JENA c.o. EEURT NO. ggder btd. 2026-03- giiECH—8
16278/2026(07.03.2026 ?iéf};026 G C JENA c.o. EEURT NO. 8gder btd. 2026-03- giiECH—B
16279/2026(07.03.2026 gség;;2025 B SAMAL c.o. ngRT NO. ggder btd. 2026-03-
16281/2026(07.03.2026 §§é§>2026 J. P. KAR c.o. ESURT NO. g?der btd. 2026-03- giiECH—B
16282/2026(07.03.2026 252%2626 M.K.MOHANTY  C.O. EOURT NO. ggder btd. 2026-03-
16285/2026(07.03.2026 QESE}EOZG B K DAS c.o. EOURT NO. 2§der btd. 9999-12-
6286/2026(07.03.2026  PELT R K MALLICK  [c.0. |SCQXT NO- Prder Drd. 202603~ Igarr-2
16287/2026(07.03.2026 ?EiﬁfggZG 2§§;§?TYA c.o. gogig NO. g?der btd. 2026-03- |pp1p 5
16288/2026(07.03.2026 ggé§>2026 A MOHANTY c.o.  |(OURT NO-[Order Drd. 2026m03= R 1
16289/2026(07.03.2026 ?25‘252626 PK MOHANTY c.o. gogig NO. ggder btd. 2026-03~ |pa1y 5
16290/2026(07.03.2026 ?23252626 M DAS c.o. gogig NO. ggder btd. 2026-03~ lpppp 4
16291/2026(07.03.2026 222?53;6 ﬁfgiN SHAKTL 1o 0. gogig NO. ggder btd. 2026-03~ lpppp o
16012/2026(07.03.2026 ZE£§}5026 EgggiLMADHAB GENERAL ggder btd. 2026-03- EE;ECH_7
16017/2026(07.03.2026 ?2?52;2025 SRIBATSA NAYAK |GENERAL ggder Dtd. 2026-03~ |gpq 4
16020/2026(07.03.2026 §§2g3;025 ggﬁg?; KUMAR  |oENERAL ggder btd. 2026-03~ lpppp 4
16021/2026(07.03.2026 §§§§}5026 égg;ﬁﬂ?NDA GENERAL ggder btd. 2026-02-




CONTC- SAGAR
16027/2026(07.03.2026 o0 L A A GENERAL Last Order
MACA- MANASH RANJAN Order Dtd. 2026-02- [NISC-
16029/2026(07.03.2026 oS i GENERAL o APPEAL
SEC.
MACA- MANASH RANJAN Order Dtd. 2026-02- [MISC-
16032/2026107.03.2026 278/2017 BAUC GENERAL 27 APPEAL
SEC.
WP (C) - MANAS RANJAN Order Dtd. 2026-03- WRIT
16036/2026(07.03.2026 |go > o S GENERAL o N NCH 3
WP (C) - AMTIYA BHUSAN , ,
16038/2026(07.03.2026 1 CLT o RS GENERAL Entire Brief
WP (C) - AMIYA BHUSAN , ,
16039/2026107.03.2026 19095/2011 DASH GENERAL Entire Brief
WP (C) - AMIYA BHUSAN , ,
16040/2026(07.03.2026 (1o b7 o (DI GENERAL Entire Brief
WP (C) - AMIYA BHUSAN X X WRIT
16044/2026107.03.2026 10276/2021 DASH GENERAL Entire Brief RRANCH-2
CRLMC- SWETAMBARA Order Dtd. 2026-03-
6045/2026(07.03.2026 |10 e GENERAL o
WP (C) - MANAS RANJAN Order Dtd. 2026-02- WRIT
16046/202607.03.2026 |io oo A GENERAL o o NCH_3
RATRANGAPUR Order Dtd. 2026-03- |SECOND
6064/2026(07.03.2026  [RSA-290/2025 | FIERPUS - IGENERAL o R
ABLAPL- HEMANTA KUMAR Order Dtd. 2025-12-
6075/202607.03.2026 [y T, GENERAL o
CRLMC- MANORANJAN Order Dtd. 2025-11-
16076/202607.03.2026 oo et GENERAL o
WP (C) — MANOJ KUMAR Order Dtd. 2023-10- WRIT
16077/202607.03.2026 12 hT L GENERAL o o NCH_:
ABLAPL- HEMANTA KUMAR Order Dtd. 2025-12-
6128/202607.03.2026 [ o e GENERAL o
WP (C) — MANOJ KUMAR Order Dtd. 2023-05- WRIT
6130/202607.03.2026 |15 =10 o [ GENERAL o N ANCH. 8
WRIT
WP (C) — HEMANTA KUMAR Order Dtd. 2026-01- |BRANCH
16131/2026/07.03.2026  |1,05,¢ /5005  |MOBANTA GENERAL 20 (DIVISION |
BENCH-2)
BLAPL- RAJENDRA Order Dtd. 2026-02-
6134/202607.03.2026 o | o oy |GENERAL o
WP (C) — MANOJ KUMAR Order Dtd. 2023-05- WRIT
16136/2026(07.03.2026 12 obT oo e GENERAL o o NCH-g




CRLMC-

16144/2026107.03.2026 665/2026 MD.YAWAR GENERAL Entire Brief

WP (C) - JNANESH Order Dtd. 2026-02- WRIT
16157/2026(07.03.2026 [y ST o, GENERAL o N ANCH1

BLAPL- OM PRAKASH Order Dtd. 2026-03-
6161/2026(07.03.2026 0o o 00 o GENERAL o BATIL-1

WP (C) - MANOJ KUMAR Order Dtd. 2023-10- WRIT
16162/2026(07.03.2026 10 b0 o S GENERAL o N NCH-4

MACA- MANOJ KUMAR Order Dtd. 2026-03-
16164/2026(07.03.2026  jobo e GENERAL o

ABLAPL- PRABIR KUMAR Order Dtd. 2026-03-
16165/2026107.03.2026 1220/2026 RAY GENERAL 05 BAIL-2

BLAPL- MRUTYUNJAYA Order Dtd. 2026-03-
16166/202607.03.2026 D PTLT o R GENERAL o

WP (C) — SANDHYARANI Order Dtd. 2026-03- WRIT
16189/2026(07.03.2026 g2 o [SAD GENERAL o N NCH- S

WP (C) — DEBENDRA Order Dtd. 2026-03-
16283/2026(07.03.2026 g 0> o DEEEED GENERAL o

WP (C) - Order Dtd. 2026-03- |WRIT
16284/2026107.03.2026 6204/2026 MANAS PATI GENERAL 05 BRANCH-3
16061/2026(07.03.2026  |[O9C~ S.K.MOHARANA |GENERAL Entire Order

03 3041/1986 K.
16062/2026(07.03.2026  |[99CT S.K.MOHARANA |GENERAL Entire Order
03 3041/1986 <K

0JC- Order Dtd. 9999-12-
16063/202607.03.2026 (9972 . |R.CH.ROUT GENERAL o

. Order Dtd. 9999-12-
16065/202607.03.2026 R.CH.ROUT GENERAL 31Petition With

1967/1993

Annexures,

BLAPL- Order Dtd. 2026-03-

16078/202607.03.2026 (o227 |3 Das GENERAL o BATL-1
WRIT

WP (C) - Order Dtd. 2026-03- |[BRANCH

6082/202607.03.2026 77 0)° N R BEHERA GENERAL > orvrston !
BENCH-2)

WP (C) — SURESH CH Order Dtd. 2026-03-
6083/202607.03.2026 1o o0 (2 GENERAL o

WP (C) - Order Dtd. 2026-04- WRIT
16093/2026107.03.2026 3397/2026 MOTILAL MISHRA |GENERAL 10 BRANCH-3




ABLAPL- Order Dtd. 2026-03-
16103/2026/07.03.2026 1247/2026 B N SAHU GENERAL 07 BAIL-1
CRLMC- Order Dtd. 2026-03-
16118/2026/07.03.2026 672/2026 SUBAS SAMAL GENERAL 06
WRIT
WP (C) - Order Dtd. 2026-04- |BRANCH
16122/2026107.03.2026 44/2026 SUBAS SAMAL GENERAL 10 (DIVISION |
BENCH-3)
ABLAPL- Order Dtd. 2026-03-
16123/2026107.03.2026 1228/2026 J PRADHAN GENERAL 06 BAIL-1
WRIT
WP (C) - SUBHANKAR Order Dtd. 2022-07- |BRANCH
16124/202607.03.2026 | co0r o000 oo GENERAL e oTvisTON |
BENCH-2)
CONTC- SUBHANKAR Order Dtd. 2023-03-
16126/2026107.03.2026 6939/2022 PANDA GENERAL 06 CONTEMPT
WP (C) - PARTHA SARATHI Order Dtd. 2026-03- WRIT
16133/202607.03.2026 |0 000 DA GENERAL 0 ERANCH-3
ABLAPL- SRINIBASH Order Dtd. 2026-03-
6179/202607.03.2026 o, 0o o HOHANTY GENERAL o:
WP (C) — Order Dtd. 2026-02- WRIT
6204/202607.03.2026 |02 o0 o |S.S.SAHU GENERAL g ERANCEH-3
WP (C) - Order Dtd. 2025-03- |[WRIT
16217/2026107.03.2026 5256/2025 A.PATTNAIK GENERAL 17 BRANCH-5
WP (C) - Order Dtd. 2026-03- |WRIT
16229/2026107.03.2026 3799/2026 A.PATTNAIK GENERAL 07 BRANCH-2
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
16232/202607.03.2026 | 00000 S.DALIA GENERAL oc DTvISTON
BENCH-1)
WP (C) - Order Dtd. 2019-11- |[WRIT
16234/2026107.03.2026 16905/2019 S.R.SETHI GENERAL 30 BRANCH-1
ABLAPL- Order Dtd. 2026-02-
16244/202607.03.2026 S0 T o [B.K.PATI GENERAL e
WP (C) — Order Dtd. 2026-03- [WRIT
16246/202607.03.2026 |0y c 00 S.C.SUNDARA GENERAL 07 ERANCH-8
16250/2026/07.03.2026 |MATA-47/2026|S.C.SUNDARA  |GENERAL gfder Dtd. 9999-12-
WP (C) - Order Dtd. 2026-03-
16253/202607.03.2026 | 000 0o |G.G.BAGARI GENERAL 70
WP (C) - Order Dtd. 2026-02-
16255/202607.03.2026 | o000 000 P.BARIK GENERAL e
16257/202607.03.2026 WP (C) - A.PATTNAIK GENERAL Order Dtd. 2026-03-




5349/2026 05
WP (C) - Order Dtd. 2026-02- |WRIT
16258/202607.03.2026 |, o' o |B.K.MOHARANA |GENERAL 23 ERANCH-1
BLAPL- Order Dtd. 2026-02-
16263/2026(07.03.2026 |2 o B.K.MOHARANA |GENERAL 24
WRIT
WP (C) - Order Dtd. 2025-08- |BRANCH
16265/2026107.03.2026 5049/2008 S.PASAYAT GENERAL 08 (DIVISION
BENCH-3)
CONTC- Order Dtd. 2024-08-
16267/202607.03.2026 | 20000 B.B.RAY GENERAL 23 CONTEMPT
WP (C) - Order Dtd. 2026-03- |WRIT
16270/202607.03.2026  |,0 000 P.C.DAS GENERAL oc ERANCEH-3
WP (C) - Order Dtd. 2015-12-
16271/202607.03.2026 | o2 0 o [R.C.ROUT GENERAL OlPetition, Annexure,
WP (C) - Order Dtd. 2026-03- |WRIT
16272/202607.03.2026 | 000000 S.C.SUNDARA GENERAL 20 ERANCEH-2
CRLREV- Order Dtd. 2026-02-
16273/202607.03.2026 | o000 0 M.K.SWATIN GENERAL g
CRLREV- Order Dtd. 2026-02-
16274/2026(07.03.2026  |300" 0 o M.K.SWAIN GENERAL e
WP (C) - Order Dtd. 2026-04- |WRIT
16275/2026107.03.2026 32757/2025 N.C.SINHA GENERAL 06 BRANCH-1
WP (C) - Order Dtd. 2026-03- |WRIT
16277/2026(07.03.2026 |5, 0750 ¢ N.R.PANDA GENERAL 07 ERANCH-5
16280/2026|07.03.2026 |CMP-257/2026 |U.K.PANDA GENERAL 2§der Dtd. 9999-12-
CRLMC- Order Dtd. 2026-03-
16292/2026107.03.2026 712/2026 S SAMAL GENERAL 07
WP (C) - Order Dtd. 2026-03- |WRIT
16293/2026(07.03.2026 |00 750 L D PANDA GENERAL 07 ERANCH-3
16294/2026/07.03.2026 |MACA-78/2025|S SAMAL GENERAL ?gder ptd. 2025-11-
CONTC- Order Dtd. 2026-04-
16295/2026(07.03.2026 | Cop 0, S K NAYAK GENERAL 0
CRLMC- KSHIROD KUMAR Order Dtd. 2026-01-
16296/2026107.03.2026 166/2026 PAHTL GENERAL 16
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
16297/2026107.03.2026 6707/2026 PK MISHRA GENERAL 06 (DIVISION |
BENCH-2)
16298/2026(07.03.2026 WP (C) - S K NAYAK GENERAL Order Dtd. 2026-02- |

1 — 1

1




11395/2025 11
Order Dtd. 2026-02- [WRIT
16299/2026/07.03.2026 CMP-642/2024 M BEHERA GENERAL 57 BRANCH-4
Order Dtd. 2026-02- [NISC-
16300/2026/07.03.2026 FAO-69/2026 |BISHESWAR DASH |GENERAL o4 : APPEAL
SEC.
Order Dtd. 2024-06- |WRIT
16301/2026/07.03.2026 WA-712/2024 |J LENKA GENERAL 18 APPEAL
WP (C) - Order Dtd. 2026-03- |WRIT
16302/2026/07.03.2026 6331/2026 SK BEHERA GENERAL 05 BRANCH-5
WP (C) - Order Dtd. 2025-12-
16303/2026(07.03.2026 34197/2025 P K PATRA GENERAL 09
WP (C) - Order Dtd. 2026-01- |WRIT
16304/2026(07.03.2026 28740/2025 SK BEHERA GENERAL 30 BRANCH-1
WP (C) - Order Dtd. 2026-01- |WRIT
16305/2026/07.03.2026 31691/2025 SK BEHERA GENERAL 30 BRANCH-8
WPC (OAC) — Order Dtd. 2022-09-
16306/2026(07.03.2026 4433/2014 R SAMAL GENERAL 29 OA BranChI
WP (C) - Order Dtd. 2026-03- |WRIT
16307/2026(07.03.2026 6751 /2026 P BEHERA GENERAL 07 BRANCH-8
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
16308/2026/07.03.2026 6314/2026 SK BEHERA GENERAL 05 (DTVISTON [
BENCH-1)
WP (C) - Order Dtd. 2019-06- |WRIT
16309/20261/07.03.2026 10474/2019 M/S.S.S.JENA GENERAL o1 BRANCH-3
WP (C) - Order Dtd. 2026-03- |WRIT
16310/2026/07.03.2026 6614/2026 RK SARANGI GENERAL 06 BRANCH-3
Order Dtd. 2020-11- |WRIT
16311/2026(07.03.2026 CMP-418/2020 |M/S.S.S.JENA GENERAL 04 BRANCH-4
ABLAPL- Order Dtd. 2026-03-
16312/2026/07.03.2026 1246/2026 RK SARANGI GENERAL 07
SUDHANSU Order Dtd. 2023-08- |WRIT
16313/2026/07.03.2026 CMP-864/2023 SEKHAR JENA GENERAL o4 BRANCH-5
WP (C) - Order Dtd. 2026-03- |WRIT
16314/2026/07.03.2026 7157/2026 RK SARANGI GENERAL 07 BRANCH-1
CRLMC- Order Dtd. 2026-03-
16315/2026(07.03.2026 686/2026 P SAHOO GENERAL 06
WP (C) - Order Dtd. 2026-03-
16316/2026(07.03.2026 6951/2026 P SAHOO GENERAL 06
WP (C) — Order Dtd. 2026-03- |WRIT
16317/2026/07.03.2026 6963/2026 P SAHOO GENERAL 06 BRANCH-2




SUSHANTA KUMAR

16318/202607.03.2026 25282;2025 DAS (IN GENERAL Vakalatnama e NCH-4
PERSON)
16319/2026(07.03.2026 ggéié;2021 PK LENKA GENERAL ggder brd. 2026-03- EEiECH_7
16320/2026(07.03.2026 ?géig;202l PK LENKA GENERAL ggder btd. 2026-03- giiECH_3
16321/2026(07.03.2026 252((6:)9;2024 TK BARIK GENERAL ?ider btd. 2024-11-
16322/2026(07.03.2026 g§g¥2626 TK BARIK GENERAL ggder btd. 2026-03-
16323/2026(07.03.2026 223%35025 TK BARIK GENERAL ggder btd. 2026-03-
16324/2026(07.03.2026 §§é§>;026 PK DASH GENERAL 8§der btd. 2026-03- giiECH—7
16325/2026(07.03.2026 ¥§é3>5026 PK DASH GENERAL g?der btd. 2026-03- gii;CH_7
16326/2026(07.03.2026 giégz;2013 D SAMAL GENERAL ?gder btd. 2013-12-
16327/202607.03.2026 giég%;zom KN SAHOO GENERAL ggder btd. 2026-03-
16328/2026(07.03.2026 ig?ggféRPc)_ KN SAHOO GENERAL ?gder btd. 2021-12- |, Branch |
NIC




